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Date of Order 17,1096,

Justice K.K.ch -
. +Kelhatterj ; ,
Hon' ble [Vk\ . m. Jee’ Vlce-Cha lrmana

"eS. Mkherjee, Administratiye

Present Hon'ble mp

Member,

ARG KUMAR SEN
Vs,
UN ION oF DA & gRs

Fer. the petitienert Mr.M K.landyopadhyay.cmmsel.
For the respendentss NONE

o'annaj,v

This is filed as an unlisted motien to-day by Mr MK,
Bandpopadhyay,lé, eounsel, for the petiticner. Nene appears
for the respendents, .

Applicatien be listed for hearing reearding aémissien

- on 26,11,96, The petitiener shall forthwith serve ecpies of
the applieation tesether with annexures upem all the respen-
dents who may £ile reply by the date fixed,

Order passed this day shall also be cmmicated By

athe petitiemer to the respendents. o
Plain Cepy of this order te the 1d,eounsel for the

‘petitiener, - .

Administrative Membgr | vi ‘
; Vice-Chairman



